228 Written Answers to [RAJYA SABHA] Unstarred Questions

Action against under weighing of LPG cylinders

610. SHRI CHUNIBHAI KANJIBHAI GOHEL: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to refer to answer to Unstarred Question 3837
given in the Rajya Sabha on the 30th April, 2013 and state:

(a) the updated status of action taken by Government to maintain the approved
weight of LPG cylinders in view of widespread irregularities found in weight of
LPG cylinders in the country; and

(b) the number of cases registered on this count during the last three years and
till date, company-wise, State-wise and year-wise, along with the corrective action
taken in this regard?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) Oil Marketing Companies (OMCs) have introduced Tamper Evident
Seals on pan India basis from 01.04.2016 to prevent pilferage/supply of underweight
cylinders. Further, Government has already instructed OMCs to direct their LPG
distributors to check the weight of LPG cylinders at their godowns. OMCs have
issued instructions to the distributors to provide portable weighing scales to all their
delivery boys so that weight of the cylinder can be checked before delivery to the
customers. Further, OMCs have instructed LPG distributors to replace the underweight
cylinders detected at customers premises.

(b) State-wise details of number of established cases of supplying under-weight
cylinders/pilfering from cylinders during the last three years and the current year
(April-Dec. 2017) are given in the Statement (See below).

In established cases of supply of underweight cylinders/pilferage by distributors,
action has been taken as per provisions of Marketing Discipline Guidelines/
Distributorship Agreements.

Statement
No. of established cases of Supplying of under-weight cylinders/pilfering

product from cylinders during last three years and CY i.e.
2014-15, 2015-16, 2016-17 and 2017-18 (April-Dec.)

State/UT 2014-15  2015-16  2016-17 2017-18
(April-Dec.)
1 1 2 3 4
Chandigarh 1 0 0 0

Delhi 10 3 2 11
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1 1 2 3 4
Haryana 2 3 1 1
Himachal Pradesh 0 0 0 0
Jammu and Kashmir 0 1 0 0
Punjab 5 6 1 1
Rajasthan 0 3 0 3
Uttar Pradesh 8 5 6 2
Uttaranchal 0 0 0 2
Sur ToTal NorTH 26 21 10 20
Andaman and Nicobar Islands 0 0 0 0
Arunachal Pradesh 0 0 0 0
Assam 0 0 3 0
Bihar 0 0 1 0
Jharkhand 0 1 0 0
Manipur 0 0 0 0
Meghalaya 0 0 0 0
Mizoram 0 0 0 0
Nagaland 0 0 0 0
Odisha 0 0 0 0
Sikkim 0 0 0 0
Tripura 0 0 0 0
West Bengal 1 2 0 0
Sub Total East 1 3 4 0
Chhattisgarh 0 0 0 0
Dadra and Nagar Haveli 0 0 0 0
Daman and Diu 0 0 0 0
Goa 0 0 0 1
Gujarat 0 0 0 0
Madhya Pradesh 3 1 1 1
Mabharashtra 1 1 0 0
Su ToTar WEST 4 2 1 2
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1 1 2 3 4
Andhra Pradesh 0 0 0 1
Karnataka 0 0 0 0
Kerala 1 1 0 1
Lakshadweep 0 0 0 0
Puducherry 0 0 0 0
Tamil Nadu 0 0 0 0
Telangana 0 0 0 0
Sus TotaL SoutH 1 1 0 2
Arr Inpia 32 27 15 24

Making wearing of helmets mandatory to get petrol.

611. SHRI C.M. RAMESH: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether it is a fact that non-wearing of Helmet is resulting in a lot of
accidents and deaths on two wheelers;

(b) whether it has come to the notice of the Ministry that Vijayawada Police
Commissioner has made it mandatory to wear helmet to get petrol from petrol pumps;
and

(c) if so, the reasons for the Ministry not replicating this and making it mandatory
for all OMCs, petrol pumps which, to a great extent would help in reducing the
accidents?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a)As per reports received from Police Department of States/UTs, total
number of road accidents in which two-wheelers are primarily responsible and number
of persons killed in terms of road user on two-wheelers as well as the number of
two-wheeler riders killed in road accidents due to non-wearing of helmet for the
calendar year 2016 are as below:—

Total number of road Number of persons Number of two wheeler

accidents in which two- killed in terms of road riders killed in road

wheelers are primarily user on two wheelers accidents due to non-
responsible wearing of helmet

162280 52500 10135




